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Infiltration and smuggling at Kutch border
in Gujarat
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SHR1 SUNIL BASU RAY (West
Bengal) : Madam, I join her in the demand
and request the Government to fulfil these
demands on which depends the prosperity
not only of North Bengal but of Eastern
India also.

THE DEPUTY CHAIRMAN :
The House stands adjourned  for lunch till
2.30 P.M.

The House then adjourned for lunch at
forty minutes past one of the clock.

The House reassembled after lunch at
thiry-five minutes past two of the clock, The
Vice-Chairman (Prof. Chandresh P. Thakur)
in the Chair.

THE VICE-CHAIRMAN
(PROF. CHENDESH P.
THAKUR) : Well, we have two Special
Mentions still left. One is by Mr. Aurora.



